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{c) About one lakh square fect of
office accommodation and 1,400 resi-
dential units are under construction.
The office and residential space that
will be vacated in Delhi will only be
known after the movement has taken
place.

COMPANY SECRETARYSHIP EXAMINATIONS

201. Serr M. P. BHARGAVA; Will
the Minister of FINANCE be pleasad to
refer to the reply given to Sturred
Question No. 361 on the 23rqd Septem-
ber, 1964 in the Rajya Sabha and
state:

(a) whcther Company Secretary-
ship examinations are helg annually
or periodically by the Company Law
Board;

(b) what is the composition of the
Advisory Board which hag been set
up to assist the Company Law Eoard;
and

{c) whether this examinaticn is |

affiliated to any other body holding
similar examination abroad?

Tue MINISTER or FINANCE (SHr1
T. T. KrRISHNAMACHARI) : (a) Company
Secretaryship examinations are held
in April and October each year.

(b) The composition of the present
Advisory Board is as follows:—

1. One Official Chairman nominat-
ed by the Minister;

2. Three Members represcnting
other Departments interested
in the subject, and Guvern-
ment Undertakings;

3. Four members from the Pro-
fession connected with. the
management of companies
nominated by the Govern-
ment.
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ReorGANISATION OF 1. A. S, & R.

202. SErr A, D. MANI: Will the
Minister of HEALTH be pleased to
state:

(a) whether the Institute of Ayur-
vedic Studies and Research. Jamnagar
is to be reorganised to facilitate deve-
lopment of research work; and

(b) in what direction the reorgani-
sation of the Institute is going to take

~ place?

Tere MINISTER or HEALTH (Dm.
Susura Navar): (a) and (b) The
Governing Body of the Institute for
Ayurveldic Studies and Research, Jam-
nagar has set up a Commitiee to
suggest reorganisation of the Institute
as a research-cum-post-graduate Insti-
tute where under-graduate Ayurvedic
education will also be carried out.
The Committee will meet shortly and
submit its report to the Governing
Body.

INVESTMENT 1N NATIONAL DEFENCE
CERTIFICATES AND DEFENCE DePOSIT
CERTIFICATES

203. SHRt A. D. MANI: Will the
Minister of FINANCE be pleased to
state:

(a) what has been the investment
in National Defence Certificates and
Defence Deposit Certificates for the
period, January-June 1964, ag compar-
eq with the figures for the same
period in the last year; and

(b) how many certificates have
been purchaseg by individualg apart
from those purchased b:- organisations
investing funds?

Tue MINISTER or FINANCE (SHr1
T. T. KrisuNAMACHARI): (a) The in-
vestments (net) have been ag under:

(In crores of Rs.)

Jan. to Jan. 10
June 63 June 64
Nationel Defence
Certificates 60 §2 5467
Defence Deposit
Certificates 1104 12438



